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Central Administrativa Tribunal <\/
Principal Bench, New Delhi.
U.A.Nounuzjgﬁ
New Delhi, This the 16th Day of March 1994

Hon'ble Shri C.J, Rﬁy;umember(J)

Hon'bls Shri P,T., Thiruvengadam, Member(A)

Shri P.R.- Khanna son of Shri A.N. Khanna aged 56 years
R/o 12, Godavari Apartments, = -

Alaknanda, New pelhi =19 workin as

Assistant Engineer chstructign?

S0il Mechanics

Northern Railuway

Kashmeri Gate, Delhi. «.Applicants

By Advocats Shri S.K. Sawhney

Versus
Te Union of India, through
- General Manager,
Northern Railway
New Delnhi, -
2. . Divisional Superintendent Engineér III

Divisional Rail Manager Office
Chemlsford Road
New Delhi., -
....ReSpongants

By Advocats Shri H.K, Gangwani

| ORDE R(Oral)
Hon'bls Shri C.J. Roy, Membsr{J)

1. Shri S.K, Sawhney, the counssl for the applicant
states that he wants to uithdbau the case as not pressad,
To this effect he also makes an endorsement in the file.

Tha‘ﬂ& is diemissed as withdrawn., No costs,

RS Tll
(P. T. THIR UVEN GADAM ) (C.J.ROY),
Membser(A) ' Member (23
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